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Authorisation/Duty Free Imports Authorisation (DFIA) Scheme for duty free import 
of raw materials, components, spares and consumables with export obligation.

(c) The Government regularly take stock of the changing dynamics at the global 
and regional level; and based on the inputs from the stakeholders including industry 
and trade bodies/associations and think tanks, FTP is revised/improved. Accordingly 
multiple schemes of incentivisation to merchandise export in the earlier FTP (2009-15) 
were amalgamated to only one Scheme namely MEIS in the current FTP (2015-20).

(d) The details of the claims sanctioned under the MEIS and SEIS Schemes 
since 01.04.2015 are as below:

Name of 
Schemes

Value of Duty Scrips issued during 2015-16 Value of Duty Scrips 
issued during 2016-17

MEIS ` 4103 crore ` 8891.13 crore
(till 30.09.2016)

SEIS No Scrips have been issued as exporters can 
file claims only after the end of the fiscal 
year 2015-16, that is the earliest year of 
filing application will be in the year 2016-17.

` 169.49 crore
(till 10.10.2016)

Implementation of 'Make in India' programme

3065. DR. PRADEEP KUMAR BALMUCHU: 
    SHRI T. G. VENKATESH: 
    SHRI DHARMAPURI SRINIVAS:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a) whether Government has implemented 'Make in India' programme all over 
the country, if so, the details thereof, State-wise, particularly in Andhra Pradesh and 
Telangana;

(b) whether it is a fact that ‘Make in India’ programme has not taken its stride 
on electronics sector, if so, the details thereof and if not, the reasons therefor; and

(c) the efforts being made by Government to bring a great momentum in 
electronics sector also through ‘Make in India’ programme?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND 
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) The ‘Make in India’ 
initiative launched on 25th September, 2014 aims at promoting India as an important 
investment destination and a global hub in manufacturing, design and innovation. It is 
not a specific scheme but a broader nation building initiative to create a conducive 
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environment for investment, development of modern and efficient infrastructure, 
opening up new sectors for foreign investment and forging a partnership between 
Government and industry through a positive mind set. It is being implemented all 
over the country. However, State-wise details are not available. 

(b) No, Sir. Electronics Sector is one of the thrust sectors under Make in India. 
Total FDI inflows in Electronics sector grew from USD 96.94 million in FY 2014-15 
to USD 208.39 million in FY 2015-16.

(c) The Government is driving forward reforms in IT and electronics manufacturing 
sector through numerous initiatives like ‘Make in India’ and ‘Digital India’ and by 
creating favorable policies to enable an investor friendly environment. These, inter 
alia, include rationalization of the tariff structure to promote indigenous manufacturing 
of electronic sector, duty advantage for local manufacturers of specified products, 
allowing FDI upto 100% in the electronic hardware manufacturing sector under the 
automatic route, extension of Modified Special Incentive Package Scheme (M-SIPS) 
developed to boost manufacturing and attract investments in the electronic sector to 
2020 with addition of new product categories and Electronics Development Fund 
(EDF) etc.

Allocation of funds for cultural projects in Kerala

3066. SHRI M. P. VEERENDRA KUMAR: Will the Minister of CULTURE be 
pleased to state:

(a) the funds allocated by Government and utilised for various cultural assistance 
and cultural projects in Kerala for the last two years;

(b) the details of ongoing cultural works and projects in Kerala;

(c) the project which are likely to be completed on time and those running 
behind original schedule; and

(d) the details, thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CULTURE (DR. MAHESH 
SHARMA): (a) to (d) The details of cultural assistance given to Kerala in last two 
years (2014-2015 and 2015-2016) by Ministry of Culture and its organizations which 
are completed/yet to be completed/on going are given in Statement.


